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BEFORE THE REG STRAR M K HANJURA

G vil Appeal No(s) . 9654/ 2013

THE COWM SSI ONER OF | NCOVE TAX & ORS. Appel | ant ('s)
VERSUS

Kl SHAN LAL Respondent ( s)

(with interimrelief and office report)

Date : 09/10/ 2014 This appeal was called on for hearing today.

For Appellant(s) M. A K  Kaul, Adv.
Ms. Anil Katiyar, Adv.

For Respondent (s)

UPON hearing the counsel the Court nade the follow ng
ORDER

The office report indicates that the appellants have al ready
filed the statenent of case. Service of notice is conplete on the
sol e respondent but no one has entered appearance on his behal f.
Viewed thus, the matter shall be processed for listing before the
Hon’ bl e Court under the rules.
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